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CENTRAL AOMINISTRATIVE TRIBUN AL PRINCIP AL BEN CH
0.8.N0.2583/92 '
New Delhi: this the Sth December, 1997,
HON'BLE MR, S, R, ADIGE, vICE CHAIRM AN (a),
HON'BLE MRS, LaKSHWI summnmm,nmasa(a)

Panchan Kum ar,

yo Shri Jhd‘.lar Lal,

working as Sub-Inspector(MT) in the office
National Crime Rew rds Bureau, R.K.Purau,_
New Ddhl ..-..Mplicmtd

lorsus
1+ Union of Indiga through
the Secretary,
Ministey of Home Affairs,
Go vt. of India,
NBU Dalhi.
2. The Director,
National Crime Record Sursau,
Re KePuram,
NBU Delhi.
3. Deputy pirector (ae 1)

National crime Records Bureau,
Re Ke Puram

NeU Mhi DR RaSpondaﬂtGo

URDER‘UR&!
HON'3LE MR Se R ADIGE, VICE CHAIR"M‘QZ'
—..W

None for the applicant,

None for the respondents,

W note that the applicant yas absent e wen
On last date i,e. 4,11,97, This case was listegd
at Sl,No.4 in the ragulgr’:’earing SNt ., da the
absen ce of applicant ang his Counsel, the gg

is dismisgeqg for defaul for non-prosecution,

M”(’"Mb/ Adoka

( MRS.LAKsHYT SUAMINATHAN ) {( 2.8 'on;z')
MEMBER (3) VICE CHAIRM N (a).
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